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[MR. SPEAKER in the Chair]

ORAL ANSWERS TO QUES-
TIONS

[English]
Draft National Policy on Agriculture

+

SHRI ATAL BIHARI
VAJPAYEE:

SHRI LAL K. ADVANI

Will the Minister of AGRICUL-
TURE be pleased to state:

(a) whether a Draft National Poli-
vy on Agriculture is still under the
consideration of the Government:

(b) whether the Dralt Policy has
been circulated to the State Govern-
ments and the Agricultural Universities
to elicit their views;

{c} if so, the response of the Statc
Governments/ Universities thereto;

1d) the likely date by which the
Government propose to introduce this
policy; and

{e) when was such policy last fram-
ed and what has been its impact?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE (SHRI MULLAPPALLY
RAMACHANDRAN): {a) to (d) A
draft of an Agricultural Policy Reso-
lution formulated in March, 1991 had
been circulated to all the State Gov-
ermments and U.Ts and Agricultural
Universities for eliciting their com-
ments. Five States/U.Ts and 7 Agri-
cultural Universities have gent their
comments. After the receipt of com-
ments from the State Governments

*81.

further action will be taken.

() No comprehensive Agricuitural
Policy Resolution has been placed be-
fate the Parliament in the recent past.

[Transiation]

SHRI ATAL BIHARI VAIJPA-
YEE: Mr, Speaker, Sir, to date, a
National Policy on Agriculture has
not been brought ecither before the
House or the country. We always sa
that our country is primarily an agri-
cuoltural country and agriculture is the .
largest sector of our economy and that
progress 1n the agricultural sector is
the key to the economic development
of our ¢runtry. It i ironic that while
we have an industrial policy, a labour
policy. a gold policy, but there is no
sucn poiicy on agriculture. The Agri-
~ulture Mumister himself is a very re-
puted {aimer, so much so that he has
even been adorned with the title of
‘Krshi Pandit’. Does he consider the
delav 1n formulation of a National
Folicy on Agriculturc proper? In this
«ege J, 1 would also like to say that
when the draft of the Agricultural
Folicy has been circulated to all the
ttate Covernments, Union Territories
and Agricultural Universities for eli-
citine their comments, the Government
could have also placed 4 copy of the
same on the Table of the House so
as to make it a topic of public debate
and also to make the hon. Members
aware of its contents.

THE MINISTER OF AGRICUL-
TURE :SHRI BALRAM JAKHAR):
Mr. Speaker, 8ir. the hon. Member
has rightly said that the country en-
tirely depends on agriculture for its
well being and that the country has
been able to save its economy from
crises and has earned a reputation for
itsell everywhere, all because of agri-
cnlture The hon. Member made a
reference 1o the Agricultural Policy
in hiv speech. Yes, we have pot been
able to bring forward a comprehen-
sive Agricultural Policy but it is mot
true that there was no such policy or
we did not havi any such policy earHer.
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All work 1s carriecd on the basw
of a policy. but unfortunately, we
hl;‘:ve not been able to give ? copn:gcte
shape to cur Agricultura .
Therefore, it may be said that the mh:zn
points of the draft national policy
vn Agricylture have been formulated
after much detiberations. This draft
bas becn circulated, so that It coukd
be finalised on the basis of the com-
ments that we receive That fina] draft
would certainly be placed before the
House. It is a public document There
13 nothing confidential about ot It
has pbeen circulated to all the State
Governments and Agricultural Uni-
versities  There 15 nothing to suppress
abuut it

SHR1 BASU DEB ACHARIA
Copies of the drat policy should also
be distributed among the Members

SHR! BALRAM JAKHAR We
will definstely do 1t. that 1 no problem

(Inmteiruptionsy The policy of ow
party m ths regard has undoubtedly
mfluenced the formulation of ths
draft poliy I would like to repeat
that we had specifically made a men-
tion of it in our election manifesto

[Englivh)

It s {rom the Mamfesto of the
indsan National Congress for the Lok
Sabha election 1991 It refers to
package pronouncement from the
‘ormer Prime Minister In this, it has
been stuted that @ comprehensive stra-
tegy will be formulated and imple-
mented to ens.ire coordination of agrt-
cultural development with conserva-
tion of the cnvironment. afforestation
wasteland  development, water re-
sonrces management, forest 'and and
QInuuva preperty resource  manage-
ment mcluding grazing and community
lands, And the following items which
are also covered in the draft Agricul
tural Price Resolution circylated to
States are-

expansion of altocation of bank loans
and crodit for agriculture;

strengthening  extension
and construction of new
downs and storage facilities.
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establishment of agro-bused and
food processing industries;

promotion of agricultural exports,

tugh prionty to allied activities such
as hvestock, horliculture ste,

lairr and remunerative price tor farm
produce,

more efficient use ol irigation water
and land:

masstve thrust for food processing
and other agro-processmg

[ 1 ranstation}

Taus 1t has been included m the
mani:esto alvo and 1 too am pensopally
committed to it 1 am prepared 1o

cive you tne details of all the pro-
gramimes
SHRI AlAL BIHARI VAIPA-

1LE  So, should we take u tor gram
ed that the hon Mimster of Agri-
cutture 15 gomng to place a copy of the
diaft National Policy on Agriculture
w the Tab'e of the House?

SHR]1 BALRAM JAKHAR It »
tnerc before one and all It s not
Leng concealed from anybody It has
heen circulated to all the State Gov-
crnments  Uniwon Territories and Agni-
cultural  Universities  Similarly. st

would be placed before the House
also
SHRi ATAL BIHAR] VAJPA-

\EE Mr Speaket, Su, while formu
lhting the Agncultural Policy, ouve
stould take into consideration the
relation between the prices ol agn-
vatardd produce and the prices of
20 ds manufactured m factories We
want to give remunerative prices 1o
the farmers but it has been observed
that while prsces of agricultural pro-
duce are hiked up at a very low pace
the prices of articles of daily use,
manufactured by faetories increase by
leaps and bounds every other day, 1f
we cannat bring about d parity bet-
ween the above two prices the farmer
will continue to suffer losses 1 would
Like to know whether this aspect hns
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been iaken into consideration while
preparing the draft Agricultural Policy
and what has been 1ts outcome?

SHR1 BALRAM JAKHAR We
will definitely do it | too have been
stressing the point all along which
you have raised now We will have
w0 work out a ratio between them, It
has to be ensured that there is proper
co-relation between them. What is the
difference between the rate at which
the farmer purchases and th: rate al
which he sells. 1 hope special atten-
tion sn this regard would be paid
while traming a new policy and im-
~lementing 1t

SHRI ATAL BIHARI VAJPA-
YEE- There is an Agricultural Prices
Commission, but there 18 nothing like
Cost Price Commission to monitor the
prices of ndustrial goods .(Interrup-
nons) 1t is a bureau and the reports
of that bureau are not even placed
before the House

SHRI BALRAM JAKHAR if
that js the case, it ought to be looked
mto

SHRI1 DIGVIJAYA SINGH: Ina
vast country like ours, where there are
many agro-climatic zones, agriculture
is a vast subject. Owing to this very
reasun. Natjopal Agriculture Com-
mission was set up about two decades
ago and it was on the basis of its
reporfs that the existing policy was
formulated. Therefore, I would like
to know from the hon. Minister whe-
ther the Governmend proposas to set
un a Nationa] Agriculture Commission
to go into all the aspects of a vast
subject like agriculture.

SHRI BALRAM JAKHAR: At
nresent, we are domg the first thing,
We have elicited opinions from all
concerned. As soon as they are recelv-
od we will consider them.

SHRT DIGVIJAYA SINGH: Mr.
Speaker. Sir, that is why 1 would like
tg. submit that unless a separste Com-
wmigsion ¥ set up for this to go intp
i} the aspects of aych a wide subjoct
it will serve Ro purpose, Bartier, it
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was done and Shri Ram Niwas Mirda
was one of the Members of the com-
mittee that had been constituted for

this purpose.

SHRI BALRAM JAKHAR:
it was Shr Nathu Ram Mirdha.

SHRI1 DIGVIJAYA SINGH: Any-
way. that Commission had presented
4 comprehensive report, but in the
changed circumstances. it has become
essential to set up another commission,
Will the Government please consider
1t?

SHR1 BALRAM JAKHAR: No,
it 1s not necessary now. We will for-
mulate the policy on the basis of the
opinions we have called for

SHRI RAM VILAS PASWAN:
Mr. Speaker. Sir, there can be no
two opinions that ever since indepen-
dence. the agriculture sector has besn
neglected and ] am sure that the
hon, Minister will also agree with me
in this regard I don’¢ want to go iato
the reasons behind it 1 would like to
tell the Government only this much
that the National Front Government
during its tenure had taken a decision
1o obseive the pext ten years that is
upto the year 2000 A.D., as the ‘De-
cade of Agricuture’ and it was en-
visuged that the lot of the farmess
will be improved and development of
agriculture in rural areas etc. will he
ensured during this period. T would
like to know whether the Government
would implement the above decision
to observe the next ten years as the
‘Decade of Agriculture’ and take steps
to boost agricultural production and
imnrove the lot of farmers

SHRI BALRAM JAKHAR: The
agriculture  sector forms the wery
fourdation of our ecopomy and if the
country wants to achieve seif-reliance
m economy. agriculture should not
be neglected. 1 am wery opti in
this regard as we ha:c with us all the
essentials. God's gift. nature’s beme-
volence, and the indomimble spirit of
our furmers. We shall y sad
ceed in our country selfuufll.
cient sod seif-reliant and we  shadl

No,
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encoutuge them with these objectives
in our mind. There is no douht about
it ..(Imerruptions). ...

SHRI RAM VILAS PASWAN:
Mr. Speaker, Sir, what | want 10 know
is whether the Government will pur-
sue the decision of the previous Gov-
ernment to observe the next ten years
as the ‘Decadc  of Agriculture” or
abundon it?

SHRI BALRAM JAKHAR: M.
Speaket. Sit. we will do our duty

“Jo diya karte the dava-c-darde dil,
Ve apni dukan badha gaye™
(Interruptions)

[Enghsh)

SHRI SOBHANA DRESWARA
RAO VADDE- Sir. I would like to
know from the hon. Minister whether
the draft he referred in the answer.
said to have been formulated in
March, 1991, was the same as the one
prepared by the standing advisory
committee on agriculture headed by
Shii Sharad Joshi or was a differcnt
one.

I would also like to know whether
the Government will 1estructure  iis
priorities, 1 hope when Mr. Bahiam
Jakhar is the Minister of Agriculture
the prioritics will be restructured to

give first and foremost puority  and
allocate funds to maximise the pro-
duction a< well as export from the
1gricultuie sector.

SHRI BALRAM JAKHAR: It
was not that commitiee which you

were relerring Tt was a report  pre-
pared by the Depariment or the Secre-
taries concerned. Then. it was a sort
of a marriage between the two. That
has been circulated 1 assure that the
rest will be done.

SHRIMATI BASAVA RAIJES-
WARI: Mr. Speaker, Sir. T would
like to know whether it has come to
the notice of the Government that due
to hike in inputs like fertHisers, seeds.
pesticides, labour, power tariff, the
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cost of production of various agricul-
tural commodities has gone very high.
and the farmer is asking for a remu-
nerative price

On the other side. the consumer is
askmg for the supply at a cheaper
rate wherein the Government has to
come forwaid to subsidise. It is very
difficult.

Is the Government seriously think-
mg of removing all the duties and
taxes on agricultural inputs so  ‘hat
the farmer wi'l grow at a cheaper rate
and the consumer will also get at a
cheaper rate?

MR SPEAKFR: This is about the
1axes.

SHRIMATI BASAVA RAIES-
WARI. No, this is a policy matter

MR SPEAKER: All right,

SHR1 BALRAM JAKHAR: We

can answer But let there be a ques-
tion | will reply fully well on that
CCOrY.,

| Hrenslation)

SHRI DIL.LEEP SINGH BHURIA:
Mr Speker, Sir, as the hon. Minister
said just now. the Government will
be tormulating a National Pohicy on
Agniculture and | also agree with him.
but 1 would like to know as to who
tormalates this policy? Are they the
peaple who sweat and toil and plough
the field braving the vagaries of wea-
ther? A great injustice is being done
ty the farmers. The people who do
not have basic knowledge of agricul-
te and are net aware of the pro-
blems of the farmers are entrusted with
the task of formulating policies. 1
would like to know from the hon.
rsinster whether views of the farmers
+¢ 10 what are their real difficulties
wil! be called for and the prices of
their produce will be fixed accordingly
ensuring at the same time that items
of their daily necessity are made avai-
lable to them at reasonable rates.
Will the hon. Minister ensure that
these points would be considered while
formulating the policy?
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SHRI BALRAM JAKHAR Mr
Speaker Sir I can assure one thing
1 myself have worked in the fields
and my hands are a testmony to 1t

(Interruptions)

SHRI DILEEP SINGH BHURIA
| did not want to know about the
hon Minister I was enquiring about
the poliey (Interruptions)

SHRI BALRAM JAKHAR 1 ex
press what I think You are right
We shall formulate a policy only after
chicting the opinton of the farmers
those who work n the ficld It would
not be dealt with 1n a casual manner

SHR1 BHOGENDRA JHA M
Speaker Sir 1 have doubts about the
reply given by the hon Minister Our
agricultural policy 15 totally one sided
Only the interests of the big farmers
who extract work trom Jabourers
are kept in mind Our policies do not
protect the interests of those who actu
ly work in the fields T would 1nsist
that the steps taken for Iand re
forms

MR SPEAKER Mr Bhogendra
Jha you may please come to your
question

SHRI BHOGENDRA JHA [ am
doing just that At the meeting of
the Statc Revenue Ministers held in
1986 and 1987 it was unanimously de
cided to expedite the land reform pro
cess ncluding delimitation  Jdistribu
tion of surplus land ownership rights
to the nller distribution of surplus
lands donated during the ‘Bhoodan
Movement® protection of the common
land set aside for public utility etc
Will the Government accelerate the
fand reform process and mmplement
these decisions  under the national
pohcy on agriculture and will 1t en
sure the transfer of ownership rights
into the hands of the tiller?

SHRI BALRAhM JﬂQKHARMMr
Speaker, Sir, perhaps the hon Mem-
ber has not gone through the Land
Ceailing Act Had he gone through 1t
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he must have been aware of the num
ber of people required for cultivating
a piece of land If the pracluction 1s to
be incteases a lot of work has to be
done even 1l 1" 1sa 15 or 2 acres of
land Whoever contributes to farming
m my opmion 1s a farmer and therr
interests will always be uppermost 1
our minds We will be able to protect
the oveiall inte-ests ol the farmcrs
onlv 1if we 1dopt such an attitude Jf
we don’t lonk after the interests of
those who work 1n the fields it will
all be an exercise mn futility (Interrup
Hons)

DR 1 AXMI NARAYAN PAN
DEYA Mr Speaker Sir keeping in
view the prevailing timancial crisis |
would hhe to know from the hon
Minister whether there 1s a possibility
of reduction n subsuidy  on fertilizer
or its bemeg withdrawn (Inter-
ruptions)

SHRT BALRAM JAKHAR Mr
Speaker Sir this 15 something which
future would unfold how can 1 <av
anything 1bhout it The Fmance Minis
ter m1y bhe able to comment (In
ter! nptions)

DR { AXMI NARAYAN PAN
NEYA Mr Speaker Sir the hon
Minister has sdid i the other Honse
that subsidy cinnot be reduced m this
way {Intcrruptions)

SHRI BAL RAM JAKHAR
Mr  Speaker Sir  sance it 1 a
question for the Finince Mmister to
answer 1 cannot replv How
ever there 18 no contradiction
mm  whatever I hive said T had
said 1n the past and T 1m still mamn
tamimne 1t thit we should not reduce
subsidv I 1t 1s done 1 shall have to
give them full compensation We shall
have to safeguird the interests of the
farmers no matter how 1t 1v done

Talks with Nepal on Multi-purpase
Projects

*R?  SHRT RHOGFNDRA JHA
Wil the Migwter of WATER REF-
SOURCFS be pl*t d to state

(a) whether tilateral taltks between
India and Nepal with regard to con-





